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Mr. Dtp«tj-S|Nk«r: One announ­
cement. In view of the limited time 
available and the large number of 
speakers who want to participate in 
the diacusaion on the Reporta at the 
Commissioner for Scheduled Caatei 
and Scheduled Tribes, the Speaker 
announced this moraine that Mem­
bers who could not have an oppor­
tunity to participate in the debate 
might send their suggestions briefly 
and these would be incorporated in 
the proceedings.

Member* are informed that the 
notes th*t-thty send should not sx* 
ceed oner'page and should contain 
only suggestions without any argUr 
ments. Notes tram Members whkfe 
do not conform to the above coadfc* 
tiotu and which are received afar 
the 30th December, 1M7, will not ba 
admitted.

An Boa Member: Under whet 
rule?

An Bon. Member: The Rules of
Procedure do not warrant that 
IS hra.

The Lofc Sabha then adjourned MS 
Eleven of the Clock on Friday, A t  
20th December, 1957.




